35 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a)y anq (b) The Sanjay Gandhi
Memorial Trust has intimated under
Section 6(1) of the Foreign Contri-
bution Regulation Act, 1976 that they
have received a sum of Rs_ 1,02,954,36
Paise from abroad during the period
28-8-1980 to 31-12-1980.
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Bill to Provide Freedom of Worship

*147, SHRI T. ALIBA IMTI. Wil
the Minister of HOME AFFAIRS be
pleased to state whether Government
have considered the dquestion of
introduring 3 Bill in Parliament to
provide for freedom of worship to its
citizeng in India without any obstruc-
tion and hindrance whatsoever in
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order to ensure effective enforcement
of the Constitutional provision of
Article 25 of the Constitution of
India?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
No such proposal is under considera-
tion of the Government.

Employment Guarantey

*148, SHRI HARI SHANKAR
BHABHRA;
‘SHRI LAKHAN SINGH:

Will the Minister of LABOUR be
pleased to stafe:

Schame

(a) what are the names of the
States where employment guarantee
schemeg are in force and what are the
main features thereof;

(b) whether these schemes are in
force in every district of the States
concerned and whether every un-
employed person is covered;

(cy what is the number of persons
eligible under each of these schemes
and the actual number of persons
who got gainful employment in each
of the last two years in these States
anqd also in the current year; and

(d) what are the details of the
advice given by the Central Govern-
ment to other States in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI-~
MATI RAM DULARI SINHA): (a)
to (¢) A Statement is laig on the
Tabls of the House.

(d) Government have takenp the
view that it is for the State Govern-
ments to select individual schemes
like the Employment Guarantee
Scheme to suit local or State require-
ments, '

Statement

Employment Guarantee Type Schemes
being implemented by different State
Governments.
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